
Filing under regulation 3~(1) ofmBI (Voluntary L iquidation Process) Regulations, 2017 

Name ofthe corporate debtor SHAN PAVE INDUSTRIES PRIVATE LIMITED IN MEMBERS VOLUNTARY LIQUIDATION 
Date of commencement ofliquidation 01/09/2025 
List of stakeholders as on 10/1012025 

(Amountin~ 

Sl. ~ategory of stakeholders Summary of claims Summary of claims !Amount of [Amount Amount of Details in Remark, 

No. received admitted ~ontingent ~f claims claims Annexure if any 

~laims rejected under 
verification 

No. of Amount No. of Amount 
claims claims 

I Liquidation costs incurred till date NIL NlL NIL 6,00,000 NIL NIL NIL NIL NIL 

2 Secured financial creditors NlL NIL NIL NIL NlL NIL NIL NIL NLL 

3 Unsecured financial creditors NIL NlL NLL N~L NIL NIL NIL NIL NlL 

4 Operational creditors (Workmen) NIL NlL NlL NIL NIL NIL NIL NIL NIL 

5 Operational creditors (Employees) NIL NIL NJL NIL NIL NIL NLL NIL NlL 

6 Operational creditors (Government Dues) NfL NIL NIL N IL NlL NlL NIL NIL NIL 

7 Operational Creditors (other than Workmen, 
Employees and Government Dues) NIL NlL NlL NlL NJL NrL NIL NIL NIL 

8 Other stakeholders, if any (other than financial 2 35,07,000 2 35,07,000 
N IL reditors and operational creditors) NIL NIL NlL 7 

Total 2 35,07,000 2 41,07,000 NIL NIL NIL NIL NIL 



Annexure- 1 
Name of the corporate debtor SHAN PAVE INDUSTRIES PRIVATE LlMITED IN MEMBERS VOLUNTARY LIQUIDATION) 
Date of commencement of liquidation 01/0912025 
List of sta l<eholders as on 10/10/2025 

List of secured financial creditors 
(Amount in~ 

Sl. Name of Identification No. Details of claim Details of claim admitted Amount Amount Amount Amount of Remarks 
No. creditor received of of any of cla im claim 

' 
Date Amoun t Amount !Nature Amount Whether Details Amount 'Yo share contingent mutual rejected under if a ny 

of cla imed of cla im of covered security of covered in total claim dues, verification 

receipt admitted claim by interest Security by a mount that 

security relinquishe Interest guarantee of claims may be 

interest d? admitted set off 

(Yes/No) 

NIL NIL NIL NTL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NJL NIL 



Annexure-2 

Name oft he corpora te debtor SHAN PAVE INDUSTRIES PRIVATE LfMITED IN MEMBERS VOLUNTARY LIQU1DATION) 
Date of commencement of liquida tion 01 /09/2025 
List of stakeholders as on 10/1012025 

List of unsecured financ ial creditors 
(Amount in ~) 

Sl. Name of creditor ldcntificati Deta ils of cla im Details of claim admitted Amount of Amount Amount Amount of Remarks, if 
No. on No. received contingent of any o f claim claim under any 

Date of Amount Amountof Nature Amo unt %share in clai m mutua l rejected verification 

receipt cla imed claim o f claim covered bv tota l ~ues, tha t 

admitted g uarantee a mount o f maybe 

la ims rSet off 

~dmitted 

N IL N IL NIL N IL NIL NIL Nl L NI L NIL NIL NIL NIL NIL NIL 



Annexure-3 

Name of the corporate debtor SHAN PAVE INDUSTRIES PRIVATE LIMITED IN MEMBERS VOLUNTARY LIQUIDATION) 
Date of commencement of liquidation 01109/2025 
List of stakeholders as on 10/10/2025 

List of operational creditors (Workmen) 
(Amount in~) 

SI. Name of authorised Name of Identification Details of claim Details of claim admitted Amount Amount Amount Amount of Remarks, 
No. representative, if any workman No. received of of any of claim claim if any 

Date of Amount Total Amount of Nature %share in contingent mutual rejected under 

receipt claimed amount claim for the of claim total claim dues, verificatio n 

0 1 cratm H, n f-penoa 01 amountot 
adm itted twenty-four claims may be 

months admitted ~et off 
preceding the 
liquidation 
com mencemen 
t date 

NIL NIL NIL NIL NIL NIL NIL NIL NIL 
Nl 

NIL NIL N IL NIL NIL NIL 
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Annexure-4 

Name of the corporate debtor SHAN PAVE lNDUSTRl ES PRIVATE LIMlTED IN MEMBERS VOLUNTARY LIQUIDATION) 
Date of comm encement of liquidatio n 01109/2025 
List of stakeholders as on 10/10/2025 

List of operational creditors (Employees) 
(Amountin~) 

St. Name of Name of Identification Details of claim Details of claim admitted Amount of Amount Amount Amount of Remarks, if 
No. authorised employee No. received contingent ~fany of claim I aim any 

representative, Date of Amount Total Amount of Nature %share clai m mutual rejected under 
if any receipt claimed amount claim for the o f claim in tota l ~ues, !verification 

ot cla tm 
hn .. 

penoa Ot amount 
adm itted twelve months of claims maybe 

preceding the admitted ~et off 

liquidation 
ommenccmcn 

t date 

N IL NIL NIL N IL NlL N IL NIL N IL NIL N IL NIL NIL NIL N IL NIL 
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Annexure-5 

Name of the corporate debtor SHAN PAVE lNDUSTRlES PRIVATE LIMITED IN MEMBERS VOLUNTARY LIQUIDATION) 
Date of commencement of liquidation 01/09/2025 
List of stakeholders as on 10/10/2025 

List of operational creditors (Government Dues) 
(Amountin~ 

Sl. Details of Claimant Details of claim Details of claim admitted Amount ~mount Amount Amount of Remarks, 
No. received of of any of claim claim if any 

Department Government ldenti fication Date Amount Amount Nature Amount Whether %share contingent mutual rej ected under 

No. of claimed of claim of claim covered lien I in total claim dues, !verification 

receipt admitted by lien attachment amount that 

or removed? of claims may be 

attach me (Yes/No) admitted ~et off 

nt 

NlL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL 
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Annexure-6 

Name of the corporate debtor SHAN PAVE INDUSTRIES PRIVATE LlMITED IN MEMBERS VOLUNTARY LIQUIDATlON) 
Date of commencement of liquidation 01109/2025 
List of stakeholders as on 10/10/2025 

List of ope1·ational creditors (other than Workmen, Employees and Government Dues) 
(Amountint) 

St. Name of creditor Ide Deta ils of claim Deta ils of claim adm itted Amount of Amount Amount Amount of Remarks, 
No. ntifi received contingent of any of claim claim under if any 

cati Date of Amount Amou nt Nature Amount Whether Amount %share claim mutual rejected ~erification 

on receipt claimed of claim of cla im covered by lien I covered in total dues, 
No. admitted lien or ~ttachment by amount that 

attachment removed? guarantee of claims may be 

pending Yes/No) admitted ~et off 

d isposa l 

NIL NfL NIL NIL NIL NIL N IL N IL N IL N IL NIL NIL N IL NIL N LL NIL 
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Annexure -7 
Name of the corporate debtor SHAN PAVE INDUSTRIES PRIVATE LIMITED IN MEMBERS VOLUNTARY LIQUIDATION) 
Date of commencement of liquidation 01109/2025 
List of stakeholders as on 1011012025 

List of other stakeholders, if any (other than financial creditors and operational creditors) 
_{Amount in~) 

Sl. Name of Category ldentifi Details of claim Details of claim admitted !Amount !Amount ~moun !Amount of Rema rks, 
No. stakeholder of cation received rf rf any of laim under 'fany 

stake hold No. Date of !Amount !Amount !Nature Amount ~ether !Amount %share on tinge mutual !aim !verification 
ers !Receipt pf pf Ciaim pf covered fLien or ~overed in total 

lnt claim 
~ues, eject 

(prefere Receipt !Admitted 
~I aim by lien or 

~ttachme 
lby amount hat ~d 

r t may be nee 
attachme ·emoved? ~uarant of claim sharehold (Yes I 

ers I nt 
No) ~e admitted 

equity pending 

sharehold for 

ers I d isposal 
partners 
I others) 

I Mr. Senth il S Equity Ol 29109/ 17,53 ,500 17,53,500 Equity NlL NIL NIL 50.00% NIL NfL NIL NIL NI L 
Residing at Plot Share 2025 ~hare No.44, HIG, holders 
Phase 11, 3rd main Holder 
Road, Bharathi 
Salai, Nolambur, 
Chennai -
600037, Tamil 
Nadu India. 

2 Mr. S J Prawin Equity 02 291091 17,53,500 17,53,500 Equity N IL NIL NIL 50.00% NJL N IL NIL NIL NIL 
Sankar Share 2025 ~hare Residing at holders 
12411, Sam path Ho lder 
Nagar, Erode -
638011 , Tamil 
Nadu, India. 
TOTAL 135,07,000 100.00% 
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